HIGH COURT OF CHHATTISGARH: BILASPUR

ENDORSEMENT

1/09/2020

Endt.No. _6 1.9 /Confdl/2020 Bilaspur, dated the
1-8-2/2002 (Pt. XlII)

Copy of letter no. L-16021/5/2017-GP-I along with enclosures
dated 28.08.2020 of the Section Officer (GP-lI), Government of Indig,
Ministry of Petroleum and Natural Gas, New Delhi regarding filling the
post of Member (Legal) in Petroleum and Natural Gas Regulatory Board
(PNGRB) is enclosed herewith for information of the candidates

concerned.

7o "ﬁ“
(Sanjay Kumar Jaiswal)
I/c Registrar General

Encl: As above
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Flle No. L~16021/5/2{)1? GP~I

Yo 3t WTEF%EF 3?'6 HATT / Mlmstry of Petroleam and Namrai Gas
ATEN ST, Hé f&eelt / Shastri Bhawan, New Delhi

TRk

Dated: %% %mgtist’ 2020

To,
The Registrar General,
All High Courts (as per list)

Sub: Filling the post of Member (Legal} in Petroleum and Natural Gas Remxawry
Board (PNGRB). i ;,

Madam/Slr .

I am dlrected to say that one post of Member (Legal) has fell vacant on
20.03.2020 in PNGRB and it has been decided to fill the vacancy by inviting
apphcauons for the post through open advertisement in leading newspapers.
Accordmgly, advertisement has been published on 22.08.2020 in leading

~~TIeWSpapers mcludmg Employment News. Copy of advertisement along with details

of the vacancy is enclosed at Annexure.

2. In this regard, it is requested that the vacancy may kindly be given wide
publicity through the website and Notice-Boards of the High Court.

Yours faithfully,

Encl: as above. %/ g\ elaele
{(Ranjit Kumar)
Section Officer (GP-II)
Tel: 2338-5239
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 Employment News 22 - 25 August 2020
| DIVISION OF FLORICULTURE AND LANDSCAPING -
F.No. I14{9)/2020-Est -1539 > ’: ICAR-INDIAN ﬁﬁ&%:&iL’YuML RESEARCH INSTITUTE, NEW Qﬁ&m-f‘?f} 012

T T
Government of India

T A Apphications are nvited lo attend the “Interview {online through video Somferenting! i he el
Ministry of Home Affa irs’ posiiors under diterent extemally funded proents at Division of Fisriculture and Landscaping. [ARI
: g ible candivates are renlosted thei along with seilatosted snanee
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m 'ﬁ_"aaur W : i : : e 319 Auguse 2075

wﬁ‘k\ij
Narcotics Control Bureau No. | Name of the Pow o
West Block Ng;‘f . Wing No.5 L Mumber of Basitior
R K Puram. New Dethi 1110066 ;
04 Aug, 2020

Circular
Subject: Filling up they bosl of Assistant Diroctor in Narcotics
Control Burcau um;l& Ministry of Home Affairs on deputation
basis, S
| Reference Ngm%tk:s Gortrol - Bureau's vacancy nircular
FNOAA{ 13720191697 da G2/06/2020: published..in. ke |
Employment’ News datad June” 2020 -onthe subject ciled imituMasicum ace i 98 yenrs
abiavig OBU candidates)
2. The /last  date for feceipt of applications | has . been T Hish
exteded upto’ D4IDG/2020. All applications must be routed | ¢
g*;éugh proper channel. T L ————

Fothet instriclicny will fimisin unchanged as mentiohedan the
\/a(:e;rxc;y Circutar FNG. 114 BT dated 0210672000 EN 1550
{Ravi-Shanker Joshi )
EN 15/47 Assistant Director {Admn)

F. No. 1/29/2014-NCM & HKA
Government-of tidia: Ministry of Textiles
O/o Development Commissionor {HandicraftsL

National Crafts Museum & Hastkala Academy
{Formerly National Handicrafis & Handiaom&&useum}
Bhairon Marg. Pragati Maidan. Now Deihi-110001
Al , : Website s nationalcrafismuseum nic.in, ergﬁi’fi asg-nhhm@gov.in
g : oFPN Extension of Last date . Beputation
Last date for submission of applications for the foﬁéwing posts has been extended il 3thug
2020.
301_ Mzirtenarice Officer/Level 6 Deputationdnly
!
i
%

Invites applications for the post of Member
(Legal) .in  Petroleum: and Natural = Gas

Regulatory Board (PNGRB) The post fell | Security Asstt) , , UDEcubion A e

vacant on 20.03.2020, L e e

Last date for receipt of applications in | [02 ]S AccountantiLevei 8-Deputation only
Ref: Employment N 28 Mar-03-Apr'2020

. MoPNG is 30 days from the date of 03 duniormr;&uma, evel 5-Deputation onty

ek
3 ; Acmin & Secusity Officer*/Level 7 - Deputation only
advertisement. : { fr\nticipatgpf”ieacancy to make panel only )
] Ref : Employment News 27 Jun 03 Jul 2020

Armed “opces personnel during ther last vear of Distharge, can also apply for the post of Extibition
Officer s Secunty Assistant on Deputation/Re-employment; if they fulfiing ‘the
| other s eligibility conditions and Praforma is avadable on e websie of el

}}ﬁ!.: www handicrafts. nic‘iniwww.natitma{craﬂ*smuseum,nic.in.
i :

Prisservation Asstt / Level 5.© Deputa
Security AssttiLevel 5 - Denutanonds

Senior Director (M}

davp 33101/11/0003/2021 : EN 15/10 | davp 4'105/11/0002/2021 WWW.JOBRIVAIN EN 15/51

F.No 22:0372020-MIDH. Tech.l {E-85862) revised) Pay: Matrix Level-5 (revised  as per T CBG o squivalent in ihe pareat

Government of India Cadra o department. and
(B} P ing the following educational qualifications and sxperience:

) " -
Mlnlstry of Agﬂcu‘tur@ & Far mers Weifaf e Essential . {I} Masters Degrae s Econamics. or Statistics or Mathe
Department of Agriculture, Cooperation & Farmers We}fﬁ}e 'Cor.nmerce ot Agricultural Economiss of Agricuiture fram a fecognized i
Krishi Bhawan, New Dethi o ?;;“g:\i year experence of collection, compitatinn 4
Dated, #e 27th July, 2020 o Peence of rolleclion. compilation

A ; 5 statistical data.
Filling up to the post of Research Officer in the Dlrectora}»y%ﬁf Arecanut & Spices

Development, Calicut, Kerala 4 subardinate office unde Ministry of Agr Ulture o .
& Farmers Welfare. Department of Agriculture. G ,gtrin Farmers Veifare tgzﬁ@’m: | lnves
by Composite ‘method:  deputation {including short-term contrae ; . .
promotion. f‘”

I is propased o Bt up one posit of Research Qfﬁcer (General Central Service, Sroup-
A, Non-Ministeriat) PB4 ale o R%FSAGDOJCSQJQO;- plus yrade pay Rs. 5400/-
{pre-revised), - Pay Malrix Leveli10 (reved as per 7th CRCyin the Directoate of
Arecanut & Spices Developirent. $alicut. a subordinate office under Ministry:of
Agncultire & Farmers Wil Pﬁ?paﬁment of Agriculture, Cooperation & Firmers
Welfare by Composiic rrmlMG' depltation Gincluding  shortterm sontrac Y oplus
promotion as per the f:xush«rl iitied RRs. The eligibility conditions are as folbhws - this ABpBIRMBAL A the Sara Lome offier oraania
Deputation (Inciudin ort term contract) ST : s e

] O?ﬁ(:@rs nn«(:i&r the (“g %ﬁ;r Ut Slate Govem?’nentsﬁtinion Torrtory Administiatons gr . BOvernment shall ardina L1 sxceed thr

¢ Rosearch o Agricdltural Universities or Public: Secior - 9PB0INIment by de;;?;i:?“ {including shut

ey
 grade shal

Do :
Note 1- The deparimental officers in th {géﬁm Calequny WHO are i
promotion shall not be eligible for consid 0 for aspainiment on dapuiation Sunilany
deputationists shall not be eligible for corsideration tor appointment by sesmonon
{Period of deputation (‘@nmudiﬂg,sﬁwmtf:rm coniract ¢
including shortterm cantrach if}gﬁﬂmh(?r BXCHUrep

sSearch insbitulions or semi-Go erit br atloromos 5% 1830 88 on the cijeing date of secaipt of applicatio
s , Note 2 - For purpo:
W o L - rqular basis by ae oficer prior 16 5101 2008 o 2ig
Hold U8 sl on feqular basis i the parent sadre or doparpag e TE0UR . , :
gl\))v(jl}ma ¢ oot i;gmg o 'ciergxfl after aapmntmezz the elo ;:m  slructure basedd on the Sixth Central Pay Commission recommondalions has
yedrs: s JUBLS e s orar Bav At RS 4800 (ore- ) be deemed 1o be service rentiored in tia Corresporaing gmde
sad 9% per 7th CPC s or squivalent o 1he bare stale extepded based on the recommendations of the Commi
“ ' been - '

departmentor

regular basis n pe

revised i Pav Matrx ; ! y ‘

ordepartment. or ST e sele s deputation” ha

(V) with eight years' i ade o posls e ’ pay attached 1o the. post in actordance. with DOPT ORI~ .
ot aregular basis dy nard 2Ry 34800 arade oay of Ry 3200 g ilated 1706,2010 as amendod frivm time 1o tine Continued oo puge 21

v

S A B S Sy



E s MINISTRY OF PETROLEUM & NATURAL GAS

GOVERNMENT OF INDIA
SHASHTRI BHAWAN, NEW DELHI - 110001

APPLICATIONS FOR SELECTION OF MEMBER §LEGAL} PETROLEUM AND NATURAL
GAS REGULATORY BOARD (Advt. — 02).

Nominations/Applications are hereby invited for consideration of the Search
Committee for selection to one post of Member (Legal), Petroleum and Natural Gas
Regulatory Board. The post will fall vacant on 20.03.2020.

2. The term of office, the salaries and allowances payable to and the other terms-
and conditions of service of Member, Petroleum and Natural Gas Regulatory Board is
governed by the PNGRB Act, 2006 and the rules notified thereunder. The Act and the
Rules notified thereunder are also available on the website at
http://www.petroleum.nic.in. V

3. Bio-data of those who fulfil the qualifications and not more than 62 years of
age as on 01.08.2020, be sent in the format given below:

i, |Name of the Post applied for/ Advertisement No.
ii. |[Name of the Applicant

iii. |[Father's Name

iv. [Date of Birth

v. jAge as on 01.08.2020

vi. |Address for Communication

| vii. [Telephone Ne. - Landline (with S’I‘D code) & Mobile i
viii. !E mail Address

ix. Whether application is sent through Proper Channel (Yes/Noj
x. |Present O ccupation/Profession/Service

xi. - |Educational Qualifications

Previous Emgloyment/ ﬁxperienee Details {enclose details of
experience as per PNGRB Act, 2006)

xiii. gAttach‘ one ps:.ge wriﬁ_}a of your expectation from the job.

4. Last date for receiving applications: 30 days from date of advertisement in the
leading newspapers (Applications received after this date will not be considered)

5. The applications in the prescribed proforma may be forwarded along with
following documents:-

i.  Special Achievements/Field of Specialization.
ii. =~ Vigilance Status (VS/IC/PCJ.

iii. A statement showing major/minor penalties imposed during the last ten years.

iv.  CR dossiers containing CRs for the last ten years. In case of phetocopies of CR
dossiers, every page should be duly attested by an officer not below the rank of
Under Secretary to the Govt. of India. ,

6. Application received after the closing date or without the APAR/CRs dossier
(or attested photocopies of ACRs) or otherwise found incomplete or not in the
prescribed proforma are liable to be rejected. Officers who apply for the post will not
be allowed to withdraw their candidature subsequently. Advance copies of application
received after the last date or otherwise found incomplete are liable tc be rejected.

7. While forwarding the applications, it may be verified & a certificate may be
furnished to the effect that the particulars furnished by the officer are correct. It may




also be confirmed that in the event of selection for appointment, the officer concerne,
will be relieved of his duties. ¥

8. The Search Committee reserves the right to consider persons other than

those nominated or who have applied.
9. Address for sending applications:

Joint Secretary (GP),

Ministry of Petroleum & Natural Gas,
Shastri Bhawan,

New Delhi- 110001.




